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INTEIt-SnTE RIVER BoARD5 
43lS. SHRI ESWARA REDDY: Will 

the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) wbetber the River Boards Act pu-
sed a decade ago had envisaged the setting 
up of inter-State River Boards for the pro-
per development of inter-State riven; 

(b) whether it is a fact that no inter-
State Board has so far been set up; 

(c) if so. the reasons therefor; and 
(d) the steps taken to ensure the early 

establiihment of inter-State River Boards? 

THE MINISTER OF IRRIGATION 
AND POWER (DR. K. L. RAO): (a) 
Yes, Sir. 

(b) Yes, Sir. 
(c) Some of the States were not in fav-

our of setting up of these Boards. It was, 
therefore, decided that the existing organi-
sations like the Central Water and Power 
Commission and the Ganga Basin Organi-
sation in the Ministry of Irrigation and 
Powcc should be strengthened to carry out 
the essential functions that were contem-
plated to be assigned to the River Boards. 

(d) Does not arise. 

PUBLIC UNDERTWNOS 

4326. DR. RAN EN SEN: Will the 
Minister of FINANCE be pleased to state: 

(a) whether the Ministry of Steel. Mines 
and Metals has made a suggestion to amend 
the existing rules of the financial institutions 
to enable the public sector undertakings 
to draw funds from them at a par with 
private sector industries; and 

(b) if so, the decision taken thereon? 
THE DEPUTY PRIME MINISTER 

AND MINISTER OF FINANCE, (SHRI 
MORARII DESAI): (a) No, Sir. 

(b) Docs not arise. 

FOREION CAPITAL 

4327. DR. RANEN SEN: Will the 
Minister of FINANC!! be pleased to state: 

(a) whether the steps taken by GOVCI'Jl-
merit to anract foreign capital to India 
have yielded auy relulta; and 

(b, if so, tbe qualltWD of' ad&tkxml 
~III CIIIIitaI attracted to IncUa dllrill6. tile 
la~ three years 7 

THE DEPUlY PRIME MINIiIBR 
AND MINISTBR OF FINANCE (SHRI 
MORARJI DESAI): (a) Yes, Sir. 

(b) The figures of actual outstaDding 
foreign business investments in the Private 
Sector for the last few yean endins Mardi 
) 965. for which information is available, 
is given below: 

(Rs. crores) 

As at the end of 
March March March 
1963 1964 1965 

Equity 597.6 624.7 668.0 
Loan J89.3 231.5 267.8 
Total: 786.9 856.2 935.8 

The approvals given in subsequent years, 
to the foreign investment in the ordinary 
(equity) and preference shares in Indian 
Joint Stock Companies, amounted to 
Rs. 35.4 and 39.8 crores during the years 
1965-66 and 1966-67 respectively. The 
actual foreign investments during these years 
is not yet available. 

INVESTMENT IN SMALL SAVINO SECllUI1E5 

4328. DR. RANEN 
Minister of FINANCE 
state: 

SEN: Will the 
be pleased to 

(a) whether it is a fact that investments 
in small saving securities have registered a 
decline during the last one year; 

(b) if so, the reasons therefor; BDd 

(c) the steps being taken to arrest Ibis 
decline? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORAlUl DESAI) : (a) Yes, Sir. 

(b) and (c). The decline seem. to be 
largely due to lesser savings in the hands 
of the public consequent on two 'lICCCIlSive 
droughts. Investments in small savings arc 
likely to improve with better agricultural 
prospects and higher rural incomes this 
year; Special driVel for tappiD,It 1'CIOIIlc:es. 
particularly in rura1 areH iD ooopendien 
with the Slate Cio¥emmetlll are- also beiag 
uadertaiInr; 




